¢I TEM NO. 70 COURT NO. 4 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13319/2009

(From the judgenent and order dated 12/02/2009 in SA No. 75/2009
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
STATE OF U.P. & ORS. Petitioner(s)
VERSUS
SANDEEP KUMAR BALM KI & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
Dat e: 31/08/ 2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTICE R M LCDHA

For Petitioner(s) Ni ranj ana Si ngh, Adv.

Abhi shek Chaudhary, Adv.

Ni khil Mjithia, Adv.
Pragati Neekhra, Adv.

For Respondent (s)

55 =%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

In Vi ew of t he letter circul ated by t he
| earned counsel for the petitioner(s) seeking time for
filing rejoinder affidavit, one week’'s time is granted
for the purpose. Li st thereafter.

(A.D. Sharma) (Phool an Wati Arora)
Court Master Court Master



